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T ST T STAEE T AT UHT SATIAT 307 GAaTS o6 TET TAT UHT ST S F7 % T, (= His af, 5o
TqETH TSI AT THH, AT GIT AT T SATTIAT T ST Y FRAT AT SAATATT FT HAAT |
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I<F A= T &meT 3 it IT-LTT (2) F Tl Teqw arrerhT<r grr & war g off seer sifaw

I |

TH ATEEEAT F AT AT ATeAT I F TG ST AT AT TEAH TTAHTL o 3h FIATAT H ITAH
8 3T 3T fRaas AtRat g Adrerr & ST gdr ¢ |

AL
Afeer a7 § TTH-R &, U, TTE e 7 Gl 9.0 & ST fft. R8.3¢3 w SR Wi F aga =-
AT AT FT [ator F forg i H ST ATt = WRT srorar ax=ar afga i v sfer e

[T 67 AT ST

I et 7 7T T

wAH e qEAT qRA AT TER | gR A | 9w s IR ERT
Hea (T TTS) (GRERA
L 1] 2 L3 | 4 | 5 [ 6 |
[T T AT AT |
i T AT HTaT |
1 720 st |mfere=z || 0.3410005 (v || 0.1380008|
2 [057 |Fsft [mfr=r || 0.2099999 (w7 )| 0.0849858)
3 966 |t | || 0.115 (w37 )| 0.0465399)
l4 1966/1691 |[Fsft | || 1.09 (T )| 0.441117
5 967 |[Fsft | || 0.16 (77 || 0.0647511|
6 |l967/1728 |[Fsf [REfre || 0.2 (757 )| 0.0809389)
7 968 |[Fsf o= || 0.433999 (w= )| 0.1756374|
8 969 AT ;”_"rﬁ _ 0.07 (7% ) 0.0283286
lo 971 st | | 0.324 (w7 )| 0.131121]
o 72 |Fsft [mfrr || 1.529999 (w7 )| 0.6191825)|
11 978 |t |mfr== || 0.2590003 (w7 )| 0.1048159)
12 979 |t || 0.107 (757 )| 0.0433023|
13 980 |[Fsf |mefie=e || 0.0299999 (w= )| 0.0121408|
T T AT GeRTeaTeR |
114 |42 |t | | 0.14 (72 )| 0.0566572|
15 a7 |Fsft [mfr=r || 0.0139999 (w7 )| 0.0056657]
16 471481 |[Fsft [mfrr || 0.0457 ()| 0.0184945)|
17 48 forfy :”_"rﬁ _ 0.46 (T ) 0.1861594
18 49 AT ;”_“rﬁ _ 0.17 (TH7 ) 0.0687981
19 50 forst :”_“rﬁ _ 0.0600001 (T ) 0.0242817
20 |l51 |t [mfre=e |[ 0.1000001 (7 )| 0.0404695
21 52 ot TR 0.462 (T ) 0.1869688
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22 53 ot TR 0.113 (7)) 0.0457305
RTir 7 AT SaTen

23 2870 AT Fﬁ_'rﬁ _ 0.015 (T ) 0.0060704
24 2871 AT ?T_"rﬁ _ 0.0090001 (T#% ) 0.0036423
25 2872 AT ?T_'rﬁ _ 0.036 (T ) 0.014569
26 2873 AT ;ﬁ_"rﬁ _ 0.009 (T ) 0.0036423
27 2874 AT ?hﬁ _ 0.0289999 (77 ) 0.0117361
|28 2887 |t | | 0.016 (757 )| 0.0064751|
29 2887/10198 st R || 0.006 (7 )| 0.0024282)|
130 12887/6050 |y R || 0.006 (77 )| 0.0024282)|
31 |2887/6745 [t [ || 0.0050001 (77 )| 0.0020235|
132 |2887/6795 |t | || 0.003 (7 )| 0.0012141]
133 |12887/8852 |[Fsft |mfe= || 0.0070001 (w= )| 0.0028329)
134 |12887/8853 |[Fsft | || 0.001 (s )| 0.0004047|
135 |12887/9255 |[Fsf [REfre || 0.011 (T )| 0.0044516|
136 12887/9360 st || 0.005 (w7 )| 0.0020235|
| Total 2.6680293|

[T. /. Ro/BBSR/11017/LA/97/2016/3A]
ag FHE™, ATaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 29th May, 2026

S.0. 2713(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Construction of
2 Lane Bridges at Km.21.206 & Km. 26.983 at Bargarh District on NH-26 in the State of Odisha under EPC Mode,

hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Tahasildar, Barpali in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
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either in person or by a legal practitioner, and may, after hearing all such objections and after making such further

enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be

inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Construction of 2 Lane Bridges at Km.21.206 & Km. 26.983 at Bargarh District on NH-26 in the State of

Odisha under EPC Mode.

[State: ODISHA

||District: BARGARH

SI. No. (|Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

L 1 | 2 | 3 L4 5 | 6 |
|Taluk: Barapali |
|Village: Mahada |
1 1720 ||Private |Agriculture || 0.3410005 (Acre )| 0.1380008|
B |lo57 ||Private lAgriculture || 0.2099999 (Acre )| 0.0849858|
13 ||966 ||Private |Agriculture || 0.115 (Acre )|| 0.0465399)|
l4 ||966/1691 ||Private |Agriculture || 1.09 (Acre )| 0.441117|
5 967 ||Private |[Residential || 0.16 (Acre )|| 0.0647511]
l6 ||967/1728 ||Private |[Residential || 0.2 (Acre )| 0.0809389)|
7 l|968 ||Private Agriculture || 0.433999 (Acre )| 0.1756374|
8 969 Government igzcul e 0.07 (Acre) 0.0283286
l9 llo71 ||Private |Agriculture || 0.324 (Acre )|| 0.131121]
10 972 ||Private lAgriculture || 1.529999 (Acre )| 0.6191825|
11 |lo78 ||Private |Agriculture || 0.2590003 (Acre )| 0.1048159)|
12 979 ||Private |Agriculture || 0.107 (Acre )|| 0.0433023|
13 1980 ||Private |Agriculture || 0.0299999 (Acre )| 0.0121408)|
|Village: Dhangerpali |
14 |42 ||Private |Agriculture || 0.14 (Acre )|| 0.0566572]
15 |l47 ||Private |Agriculture || 0.0139999 (Acre )| 0.0056657|
16 |l47/1481 ||Private |Agriculture || 0.0457 (Acre )| 0.0184945]|
17 48 Private i;ﬁcul wre 0.46 (Acre ) 0.1861594
18 49 Government Eg‘icul e 0.17 (Acre ) 0.0687981
19 50 Private Non 0.0600001 (Acre ) 0.0242817

Agriculture

120 II51 ||Private |Agriculture || 0.1000001 (Acre )| 0.0404695|
21 |52 ||Private |Agriculture || 0.462 (Acre )|| 0.1869688|
22 |EE ||Private |Agriculture || 0.113 (Acre )| 0.0457305)|
|Village: Barapali |
23 2870 Government i;?icul e 0.015 (Acre) 0.0060704
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24 2871 Government iggcul e 0.0090001 (Acre ) 0.0036423
25 2872 Government i;ﬁcuhure 0.036 (Acre ) 0.014569
26 2873 Government iggcume 0.009 (Acre ) 0.0036423
27 2874 Government i;ﬁcuhure 0.0289999 (Acre ) 0.0117361
128 2887 ||Private |Agriculture || 0.016 (Acre )|| 0.0064751|
R9 |[2887/10198 |[Private [Residential | 0.006 (Acre )| 0.0024282)
130 |12887/6050 ||Private |[Residential || 0.006 (Acre )| 0.0024282)|
131 |2887/6745 ||Private |Agriculture || 0.0050001 (Acre )| 00020235
32 |12887/6795 ||Private |Agriculture || 0.003 (Acre )| 0.0012141]|
133 ||2887/8852 ||Private ||Agriculture || 0.0070001 (Acre )| 0.0028329)|
[34 |2887/8853 ||Private |Agriculture || 0.001 (Acre )| 0.0004047|
135 |12887/9255 ||Private |[Residential || 0.011 (Acre )| 0.0044516|
136 |12887/9360 ||Private lAgriculture || 0.005 (Acre )|| 0.0020235|
| Total|| 2.6680293|

[F. No. Ro/BBSR/11017/LA/97/2016/3A]
SHAIKH AMINKHAN, Director
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